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Monday, this the 26th day of February, 2007

Hou'bl f r ..Justice Khem aran, Vice Chairman
Hon' ble Nir. T.8. Menon, J\!lember (A)

Smt. Uma Devi, W/o Late Kesho Ram RIo Jaiswal School Road Bikash
1 agar, Mughalsarai, Dt. Chandauli.

App icant
By Advocate Sri 8.K. Mishra

Versus

Sri H.K. Kala, D.R.M., E.C. Rly. Mughal arai, Dt. Chandauli.
R 'pond nt

By Advocate Sri K.P. Singh

ORDE

Justice .•....hem aran, Vice Cbairman
Learned counsel appearing for the applicant tate that it appears

from the Order dated 08.01.2007, copy of which ha~ annexed to the

counter affidavit that the Order of this Tribunal has already complied

WIth.

2. In view of the above submission and taking into account the

counter affidavit, we drop the contempt proceeding and nonce issued

to the respondent is hereby di charged.

~
Member (A) Vice Chairman
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